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(d) The Law and Order and Crime
situation in Delhi is kept under coaitin-
uous review. Various measures, like in-
crease in manpower and vehicles of Delhi
Police, opening of new Police Stations
and Police Posts, introduction of intensi-
fied foot and mobile patrolling, surprise
checking of vehicles, surveillance over
known criminals and posting of vickets
at vulnerable points have brought ibout
an improvement in the law and order
situation in Delhi.

Excess capacity utilisation by Colgate
Palmolive (India) l.td.

932, SHRT  RAINATH SONKAR
SHASTRI: Will the Minister of INDUS-
TRY be pleased to state:

(i) whether Government have decided
to prosecute the Colgate Palmolive (In-
dia) Ltd. for producing in excess of its
licenced capacity in violation of the In-
dustries (Development and Regulations)
Act: and

(b)y if so, the details and facts thercof
and the steps proposed to be taken to  set
the things right?

THE MINISTFR OF INDUSTRY
AND STEFI. AND MINES (SHRI
NARAYAN DATT TIWARD: (a) and
(b). M Colgate Palmolive (India)
Limited. Bombay, %= #eir annual -eports
for 1978 and 1979 had. inter-alia, vdi-
cated an installed capacity of 2024 tonncs
for toothpowder and 6982 tonnes for
toothpaste. In the annual réport for
1980, the company has, inter-alia, men-
tioned that installed capacity at full utili-
sation of equipment based on replacement
of old equipment, current technological
and other relevany factors has been ac-
sessed at 4500 tonnes for toothpowder
and 11000 tonnes for toothpaste. On
these facts, a notice was issued on 4th
December. 1981 to the company asking
it to show cause why action ghould not
be initiated for violation of the provisions
of Section 13(1)(d) of the Industries
(Development and Regulation) Act, 1951,
The company has submitted that there
has been no violation of the provisions.
Government has constituted a Technical
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Team on 27th February, 1982 to ascer-
tain the facts of expansion of productive
capacity. The team has vyet to submit
its report.

Important discovery hy Indian Geologists

934. SHRI A. K. ROY: Will the
Minister of STEEL ARND MINES be
pleased to stafe:

(a) whether he is aware of an Ime-
portant discovery by Indian Geologists
led by the Indian School of Mines, Dhan-
bad that the oldest rock of the world
exists in Chafhasa in Bihar; 1f so, facts
in detail with its theoretical and practical
implications; and

(b) whether Government would reward
these scientists for such historic findings?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY  AND
STEFL. AND MINES (SHRIMATI RAM
DULARI SINHA): (a) In an aiticle
published in June, 1981 in a scientific
journal. it has been claimed that =ome
Indian Geoscientists, one of whom be-
longs to Indian School of Mines, Dhan-
had. have discovered jointly 3,800 mil-
lion yeary old rocks in Champua-Onla-
jari region in Keonjhar-Singhbhum dis-
tricts in Orissa and Bihar. The Champua
rocks were identified as very old by Geo-
logical Survey of India officers also about
40 vears back. Such old rocks give im-
portant clues for understanding the early
formation of the earth’s crust.

(b) Government suitably rewards
scientists responsible for making  impor-
tant scientific discoveries and contribu-

tions.

Action taken on resolution of Minoritics
Commission

935. SHRI S. A. DORAI SEBAS-
TIAN: Will the Minister of HOME
AFFAIRS be pleased tor state the aciion
ta'ken on the Resolution of Minorities
Commission which was adopted on 29
December, 1981 in regard to evolving a
code of conduct for political parties in
the context of communal harmony?
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LASKAR): The Min-
orities Commission did not adopt a reso-
lution for evolving a tode of conduct for
political parties, on 29th Decembey, 1981,

“Yechnological Development Achieved by
ETTDC”

936. SHRI K. T. KOSALRAM: Will
the I'RIME  MINISTER be plcased to
stafe:

(a) the details of technological deve-
lopment achieved by the Electronic Trade
and Techiology Development Corpora-
tion gince its constitution; and

(b) the annual turn over of the Clur-
poration gince its formation and the value
of imported components in such anuual
furnover?
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THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS
(SHRI M. S. SANJEEVI RAO): (a)
Since its inception, ETTDC has been
engaged in product development to assist
local electronics manufacturing industy.
In the process it has helped develope va-
rious productg such as portable TV sels
of 127 and 14" ¢izes, mMicroprocessor
hased business accounting machines, port-
able light weight  Mini Megaphone, 2
Band Radio Receivers, Car Stereo, Cas-
sefte Recorder, Portable Tape Recorder,
Mini Fluourescent Lanftern etc. Along
with such product development, devzlop-
ment of parts and tooling is also {one.

(b) The annual turnover of #the Cor.
poration gince its formation and the value
of imported components in such annual

turnover iy as follow.

— T — T ———

Imports  Exports Others Total
47.63 T e 87.63
159.79 1.506 17.18 179.10
472.15 50.99 125.94 649.12
a76.75 128.19 149.55 1154.49
g22.25 86.77 200.63  1213.05
853.50 81.06 135-07 1070.58
305.91 150.25  372.73  1409.94

1243 28 56.30  195.00  1495.58

*For eleven months ending 3oth June, 1982 (Provisional subject to audit).

Soaring Prices of Cement in Open Market

937. SHRTI N. DENNIS: Will the
Minister of INDUSTRY be plcased o
state:

(a) whe her Government are aware of
soaring prices of

ket; and

cement in open mar-

(b) il so, the action tuken thercon?

THE MINISTER OF INDUSTRY
AND STEEL AND MINES /SHRI
NARAYAN DATT TIWARI): (a) and
(b). Non-levy cement is sold in the npen
market free from price & distribution
control. The cement prodccers have, how-
ever, indicated the following maximum





